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IN THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

 

ORIGINAL APPLICATION NO. 889/2022 

(I.A. Nos. 650/2024, 649/2024, 321/2022, 18/2024, 14/2024 & 13/2024) 

 

In the matter of:- 

 

JEETU YADAV                                             … APPLICANT 

VERSUS 

UPPCB & ORS.                                                        … RESPONDENT 

 

 

ACTION TAKEN REPORT ON BEHALF OF DISTRICT MAGISTRATE 

RAMPUR, IN COMPLIANCE WITH THE ORDER DATED 20.01.2025 

ALONG WITH THE SUPPORTING AFFIDAVIT. 

 

MOST RESPECTFULLY SHOWETH: 

1. That the order dated 20.01.2025 passed in OA No. 889/2022 Jeetu Yadav vs. Uttar 

Pradesh Pollution Control Board and others pending in Hon'ble National Green 

Tribunal, New Delhi is as follows: - 

 

“….3. Learned Additional Advocate General (AAG) appearing for State of 

UP has submitted that out of these 24 brick kilns, 22 have approached the 

High Court against the action of levy and recovery of EC and order of 

status-quo has been passed by High Court in those writ petitions. She has 

further submitted that in respect of one brick kiln, owner has died and 

second brick kiln has no property for recovery of EC.  
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5. In respect of District Rampur, report of the District Magistrate, Rampur 

is on page 1792 which discloses the details of 26 brick kilns against whom 

the action was initiated and writ petitions filed by them wherein the order 

of stay has been passed. 6. So far as District Sambhal is concerned, the 

report dated 18.12.2023 is on page 277 wherein action of closure taken 

against 16 brick kilns has been disclosed but in this report there is no 

disclosure about the imposition and recovery of EC for the past violation. 

In respect of the action of closure also, it is disclosed that the brick kiln 

was closed by diffusing the fire, but there is no action of dismantling the 

brick kiln. 

 

7. Learned AAG submits that the State has filed the application for vacating 

of stay in all the writ petitions wherein interim relief has been granted by 

High Court and those applications for vacating the stay are pending. She 

has further submitted that now a fresh inspection of brick kilns that are 

operating in all four districts will be done, and compliance status by those 

brick kilns will be ascertained, and action will be taken against those 

which are operating in violation of the norms. She has prayed for four 

weeks’ time to file a composite report in respect of all the four districts 

disclosing the details of the brick kilns that are operating in those districts 

and their compliance status and action taken against them. Said report 

will be supported by affidavit of District Magistrates of all the four 

districts. 

 

8. I.A. No.649/2024 has been filed by the applicant-M/s. New Star Bricks for 

impleadment & I.A. No. 650/2024 has been filed by the applicant for stay. 
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Counsel for the applicant is directed to supply copies of the IAs to Counsel for 

the State if not already supplied…” 

 

2. That in compliance to the order of the Hon’ble NGT the regarding the action 

taken/updated status, vide letter no. 1648/Mineral/2024-25 dated 20.03.2025 of 

the Office of District Magistrate Rampur, the concerned Sub-District Magistrate, 

District Rampur and Regional Officer, UP Pollution Control Board, Moradabad 

were directed to jointly conduct a site inspection and take action to recover the 

amount of environmental compensation while ensuring compliance of the closure 

order against the 26 brick kilns mentioned above and submit a report. 

 

3. Thereafter, the point wise report was provided by the concerned Deputy District 

Magistrates and Regional Pollution Officer, Moradabad in compliance with the 

order dated 20.01.2025 passed in OA No. 889/2022 Jeetu Yadav vs. UP Municipal 

Board and others pending in Hon'ble National Green Tribunal, New Delhi, is as 

follows: - 

 

A. The report No. 1877/ST dated 03.04.2025 provided by the Sub-District 

Magistrate Bilaspur is as follows: - (Annexure-1) 

 

S.No 

 

Name and address 

of the industry 

Name and contact no. 

of brick kiln 

owner/proprietor 

 

Current update 

status/accusation 

1 Shan Brick Field 

(new name India 

Brick Ind.), 

Andkhedi, Bilaspur, 

Rampur 

Mr. Afaque Ahmad 

Siddiqui, resident of 

Sheeshgarh, Tehsil 

Bareilly, District 

Bareilly. 9319286757 

At the time of inspection, the 

site of the brick kiln was found 

to be flat and grass was found 

growing on the site. Writ 

petition 8849/2024 has been 
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filed by the kiln owner. The 

statement has already been 

filed, and the writ has been 

disposed of. 

 

2 Gurunanak Brick 

Works (Formerly 

known as Om Shiv 

Shakti Brick Field), 

Narsua, Bilaspur, 

Rampur 

Shri Buta Singh, son of 

Balveer Singh, Village 

Godhi, Keshgarh Tehsil, 

Bilaspur, District 

Rampur. 9837325655 

During inspection, the brick 

kiln was found closed in 

compliance with the closure 

order. Writ petition 2756/2024 

has been filed by the kiln 

owner. The statement has 

already been filed, and the writ 

petition is pending. 

 

3 Kubra Brick Field 

(new name Sadab 

Brick Field and 

formerly Momin 

Brick Works), 

Pajaba, Bilaspur, 

Rampur 

Shri Abdul Kalam, 

resident of village 

Pajaba, Rampur. 

9690605457 

During inspection, the brick 

kiln was found closed in 

compliance with the closure 

order. Writ petition 800/2024 

has been filed by the kiln 

owner. The statement has 

already been filed, and the writ 

petition is pending. 

 

4 New Kohinoor 

Brick Field, 

Shri Zulfiqar Ahmed, 

resident of Sheeshgarh 

During inspection, the brick 

kiln was found closed in 

compliance with the closure 
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Padpuri, Bilaspur, 

Rampur 

Tehsil, Bareilly. 

8476826094 

order. Writ petition 2314/2024 

has been filed by the kiln 

owner. The statement has 

already been filed, and the writ 

petition is pending. 

 

 

B. The report No. 1130/ST dated 04.04.2025 provided by the Sub-District 

Magistrate Sadar is as follows: - (Annexure-2) 

 

S.No 

 

Name and address of the 

industry 

Name and 

contact no. of 

brick kiln 

owner/proprietor 

 

Comment 

1 M/s Raja Brick Works (old 

name M/s S.S. Brick Works, 

M/s Khwaja Garib Nawaz 

Industries), Village 

Mehdinagar Junubi Milk 

Nibbi Singh, Tehsil Sadar, 

Rampur 

M. Farooq 

8191036450 

During inspection, the 

brick kiln was found 

closed in compliance with 

the closure order. Writ C-

4837/2024 has been filed 

by the kiln owner. An 

order dated 20.02.2024 

passed by the Hon'ble 

High Court of Allahabad 

has passed an order to 

suspend recovery. The writ 

is pending 
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C. The report no. 1265/ST dated 03.04.2025 provided by the Sub-District 

Magistrate Shahabad is as follow: - (Annexure-3) 

 

S.No 

 

Name and address 

of the industry 

Name and contact 

no. of brick kiln 

owner/proprietor 

 

Comment 

1 Aman Brick 

Industry (New Name 

- New Raj Brick 

Works), Village 

Devipura Road 

Baragaon, Tehsil 

Shahabad, District 

Rampur 

Shri Pramod Kumar 

Sharma - 

9758779551 

During inspection, the brick 

kiln was found closed in 

compliance with the closure 

order. Writ No. 1088/2024 has 

been filed by the kiln owner. 

Stay orders have been passed in 

the writ 

 

2 Famous Brick Works 

(new name Khwaja 

Brick Works), 

Village Kharsaul, 

Tehsil Shahabad, 

District Rampur 

Shri Jabir, Partner 

Shripal Munshi Ali - 

9761593420, 

9761197358 

During inspection, the brick 

kiln was found closed in 

compliance with the closure 

order. Writ No. 

3202402525/2024 has been 

filed by the kiln owner. 

Instructions have been filed in 

the writ 

3 Jagdamba Brick 

Works, Village 

Gahni, Tehsil 

Shahabad, District 

Rampur 

Mr. Awadhesh 

Pandey - 

7302053724 

During inspection, the brick 

kiln was found closed in 

compliance with the closure 

order. Writ No. 1129/2024 has 

been filed by the kiln owner. 
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Stay orders have been passed in 

the writ. 

4 Khan Brick Works 

Industries, Village 

Ballupura, Pipaliya 

Bhoj, Tehsil 

Shahabad, District 

Rampur 

Mr. Waseem Ahmed 

- 9758113367  

During inspection, the brick 

kiln was found closed in 

compliance with the closure 

order. Writ No. 432/2024 has 

been filed by the kiln owner. 

Stay orders have been passed in 

the writ. 

5 Hidaya Brick Field 

(old name Khurshid 

Brick Field), Village 

Kakraua, Sinaruli, 

Tehsil Shahabad, 

District Rampur  

Prof. Shri Naeem 

Ahmed - 

7310742423  

During inspection, the brick 

kiln was found closed in 

compliance with the closure 

order. Writ No. 361/2024 has 

been filed by the kiln owner. 

Instructions have been filed in 

the writ 

6 Bharat Brick Works 

(old name Assam 

Brick Works), 

Village Kakraua, 

Tehsil Shahabad, 

District Rampur  

Shri Ghasita alias 

Israr Beg - 

9412871834 

During inspection, the brick 

kiln was found closed in 

compliance with the closure 

order. Writ No. 355/2024 has 

been filed by the kiln owner. 

Instructions have been filed in 

the writ. 

7 Farmer Brick 

Industries, Village 

Karimganj, Tehsil 

Prof. Shri Arif - 

9068416750  

During inspection, the brick 

kiln was found closed in 

compliance with the closure 
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Shahabad, District 

Rampur  

order. Writ No. 559/2024 has 

been filed by the kiln owner. 

Instructions have been filed in 

the writ 

8 K.K. Brick Works, 

Village Bichpuri, 

Shukla Dhakiya 

Road 

Mr. Rashid - 

9412871791  

During inspection, the brick 

kiln was found closed in 

compliance with the closure 

order. By the kiln owner 

9 Omesh Brick Works, 

Village Chaukoni, 

Tehsil Shahbad 

District Rampur 

Mr. Rajpal Singh-

6396353961 

During inspection, the brick 

kiln was found closed in 

compliance with the closure 

order. Writ No. 361/2024 has 

been filed by the kiln owner. 

Stay orders have been passed in 

the writ 

10 Pawan Brick Works, 

Village Balupura, 

Tehsil Shahbad 

District Rampur. 

Mr. Vijay Singh During the inspection, the brick 

kiln was found closed in 

compliance with the closure 

order 

11 Qadri Brick Field, 

Village Suhawa, 

Tehsil Shahbad 

District Rampur. 

Mr. Dilshad Khan-

9891146829 

During inspection, the brick 

kiln was found closed in 

compliance with the closure 

order. Writ No. 151/2024 has 

been filed by the kiln owner 

12 M/s Shabana Brick 

Field, Village Saifni 

Mr. Deepak Kumar-

6395297375 

During the inspection, the brick 

kiln was found closed in 
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Tehsil Shahbad 

District Rampur. 

compliance with the closure 

order 

 

D. The report no. 1032/ST dated 03.04.2025 provided by the Sub-District 

Magistrate Tanda is as follow: - (Annexure-4) 

 

S.No 

 

Name and address 

of the industry 

Name and contact 

no. of brick kiln 

owner/proprietor 

 

Comment 

1 A.N.S. Brick Works 

Village Ranua 

Nangla Tehsil Tanda 

District Rampur.  

M. Yamin Partner 

9719423765 

During inspection, the brick 

kiln was found closed in 

compliance with the closure 

order. Writ No. 2244/2024 

has been filed by the kiln 

owner. Stay orders have 

been passed in the writ. 

2 Garib Nawaz Brick 

Works, Village Milk 

Nagli, Tehsil Tanda, 

District Rampur  

Shri Wajahat Jan 

Khan 9411288099  

During inspection, the brick 

kiln was found closed in 

compliance with the closure 

order. Writ No. 1098/2024 

has been filed by the kiln 

owner. Stay orders have 

been passed in the writ. 

3 Hamza Brick Works 

(new name Munshad 

Brick Works) 

Village Sarawa 

Mr. Asgar Ali Partner 

9758684963  

During inspection, the brick 

kiln was found closed in 

compliance with the closure 

order. Writ No. 1571/2024 
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Saidnagar, Tehsil 

Tanda District 

Rampur.  

has been filed by the kiln 

owner. Stay orders have 

been passed in the writ. 

4 Naaz Brick Works, 

Village Darshanpur 

Lalpur Road, Tehsil 

Tanda, District 

Rampur  

Shri Afsar Ali 

9412587557  

During inspection, the brick 

kiln was found closed in 

compliance with the closure 

order. Writ No. 911/2024 has 

been filed by the kiln owner. 

Stay orders have been passed 

in the writ 

5 OK Brick Works, 

Village Chitriya 

Jagir, Tehsil Tanda, 

District Rampur.  

Mausami 

9358457801  

During inspection, the 

chimney at the brick kiln site 

was found to be demolished 

and the site was found to be 

flat. Writ No. 812/2024 has 

been filed by the kiln owner. 

Stay orders have been passed 

6 Rashid & Rashid 

Brick Works, Village 

Chitriya Jagir in the 

writ. Tehsil Tanda, 

District Rampur.  

Mr. Wasid 

9917069755  

During inspection, the brick 

kiln was found closed in 

compliance with the closure 

order. Writ No. 858/2024 has 

been filed by the kiln owner. 

Stay orders have been passed 

in the writ. 

 

E. The report no. 478/ST dated 04.04.2025 provided by the Sub-District 

Magistrate Milak is as follow: - (Annexure-5) 
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S.No 

 

Name and address 

of the industry 

Name and 

contact no. of 

brick kiln 

owner/proprietor 

 

Comment 

1 Jai Shri Balaji Brick 

Industries, 

Jagannathpur 

Village Tehsil Milk 

District Rampur 

 

Shri Noniram R/o 

Village 

Jagannathpur  

The recovery has been stayed in 

the Hon'ble Court through the 

writ petition C-1463/2024 filed 

in the Hon'ble High Court 

Prayagraj and the above writ 

petition 1463/2024 has currently 

been linked to the writ petition 

number C-1525/2024. 

In which the filing of counter 

affidavit by the Uttar Pradesh 

Pollution Control Board is 

mentioned in the order dated 

18.03.2024. 

 

2 Kunal Brick Works, 

Village Kamcha 

Tehsil Milak District 

Rampur 

Shri Purushottam 

Saran S/o Shyam 

Bihari Lal R/o 

Mohalla 

Asdullapur Tehsil 

milak Rampur  

 

The recovery has been stayed in 

the Hon'ble Court through the 

writ petition C-1153/2024 filed 

in the Hon'ble High Court 

Prayagraj and the above writ 

petition 1153/2024 has currently 

been linked to the writ petition 

number 

13

2661



C-1525/2024. In which the 

filing of counter affidavit by the 

Uttar Pradesh Pollution Control 

Board is mentioned in the order 

dated 18.03.2024. 

 

3 Aaka Brick Center 

(New name Tahseen 

Brick Center) 

Village Chainpur 

Tehsil Milk District 

Rampur. 

Mr. Dilshad 

Ahmed 

Writ C-799/2024 has been filed 

in the Hon'ble High Court 

Lucknow Bench, which has 

been linked to writ C-151/2024 

New Star Brick Works and is 

currently pending in the Hon'ble 

High Court Lucknow Bench. 

 

4. compliance of the order dated 20.01.2025 passed in ON No. 889/2022 Jeetu 

Yadav vs. UP PRBSE and others pending in Hon'ble National Green Tribunal, 

New Delhi is being ensured. 

 

5. Hence, it is clear from the above that all the 26 brick kilns in Rampur district 

are closed since long and are not being operated even at present and neither is 

the work of baking raw bricks in the brick kiln nor is fuel like coal and wood 

being stored. Brick kiln production work is completely closed. 

 

6. Also, it is to be brought to notice that in order to comply with the order of 

Hon'ble National Green Tribunal, strict instructions have been issued to all the 

Sub-District Magistrates and Police Officers of the district as well as Regional 

Officer, UP Pollution Control Board, Moradabad that the operation of the 26 
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brick kilns in question should not be allowed under any circumstances and they 

should also keep providing their inspection comments from time to time. 

(Annexure-6) 

 

7. That the answering respondent reaffirms its unwavering commitment to the 

directives of the Hon'ble National Green Tribunal. Every measure undertaken 

is meticulously aligned with the Tribunal’s orders to safeguard public health 

and preserve the environment. Through rigorous inspections, prompt remedial 

actions, and continuous monitoring, the respondent is dedicated to ensuring that 

environmental standards are upheld and that the welfare of society is advanced, 

thereby contributing to a sustainable and healthy ecosystem 

 

  THROUGH 

 

 
Date:04.05.2025                         

Place: New Delhi 

PRIYANKA SWAMI 

ADVOCATE 

STANDING COUNSEL FOR SEIAA, UTTAR PRADESH 

F-13, JANGPURA, NEW DELHI 110014 

E-mail:advpriyankaswami@gmail.com 
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